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Underutilisation of Nirbhaya Fund

*272. Shri R. K. Sinha: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) whether it is a fact that the Nirbhaya Fund allocated to States for
empowerment, safety and security of women and the girl child has been lying

underutilised;
(b) if so, the details thercof and the reasons therefor;

(c) whether there is a shortage of special courts to try cases of rape and heinous

crimes against women; and

(d) if so, whether Government is taking steps on expediting filling up the shortfall

of these courts?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
SMRITI ZUBIN IRANI): (a) to (d) A Statement is laid on the Table of the House.

Statement

(a) and (b) The Nirbhaya Framework provides for a non-lapsable corpus
fund for safety and security of women to be administered by the Department of
Economic Affairs (DEA) of the Ministry of Finance (MoF) of the Government of
India. Further, it provides for an Empowered Committee (EC) of officers chaired by
the Secretary, Ministry of Women & Child Development (MWCD) to appraise and
recommend proposals to be funded under this framework. It also provides for the
concerned Ministry/Department to seek approval of the designated competent financial

authority, as well as of the DEA for funding of such proposals under the Nirbhaya
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Framework. As per this framework, the MoF through DEA is the nodal Ministry for
any accretion into and withdrawal from the corpus, and the MWCD is responsible to
review and monitor the progress of sanctioned projects/schemes in conjunction with
the concerned Central Ministries/Departments. Budget allocations against approved
projects are made in the budget of the respective Ministries/ Departments through

Demands or Supplementary Demands for Grants.

As such, in accordance with the Nirbhaya framework guidelines, the EC and
the MWCD have been reviewing the progress of sanctioned projects/schemes in
conjunction with the concerned Central Ministries/Departments with the aim to
ensure proper and expeditious utilisation of Nirbhaya Fund for improving safety and
security of women and the girl child. Further, as per this framework, monitoring
and reporting mechanisms are mandated at State/UT level as well as at the level
of the concerned Central Ministries/Departments. All the projects appraised by the
EC are at various stages of implementation having staggered gestation periods for

completion of the projects.

(c) and (d) Setting up of special courts is under the domain of State Governments
and High Courts. However, as part of the proposed National Mission for Safety
of women (NMSW), a Scheme on the lines of other Centrally Sponsored Schemes
(CSS) for setting up Fast Track Special Courts (FTSCs) has been formulated for
expeditious trial and disposal of pending cases of rape and Protection of Children
from Sexual Offences (POCSO), Act. The Empowered Committee (EC) of Officers
constituted under the Framework for Nirbhaya Fund has appraised the project for

setting up of FTSCs at a total financial outlay of ¥ 767.25 crores.
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21 3R 9 2013-14 &1 faa=or 77, 1 A BRAX, 2014 § Td Wlolae &1 approval gl
o7, ifhs I8 WIolde eRTde WX T8l ol 1l 2014 & od) 2019 @, fafde g
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+ Transliteration in Urdu script.
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*273. 1t Q.U gFm w1 HER @Al g8 I B Ul PR b

(P) w1 Ie w9 & fb URa-AH A w Rrd if =1t & e Tl B v
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Y 3fdRer 9 fadid 13.05.2019 B TATATH-6 SYUE & <AUISY Bl Jg§ S
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